o5 Written Answers BHADRA 11, 1903 (SAKA)

Number of Industrial Licences

2508. SHRI K. MALLANNA:
Will the Minister of INDUSTRY be
pleased to state:

(a) the details regording the num-
ber of industrial licences and letters
of intent issued in 1980; and

(b) the details regarding the pro-
duction in comparison to the targets
fixed for the vear 1980 and how far
it has been achieved.

THE MINISTER OF STATLE IN
THLE MINISTRY OF INDUSTRY
(SHRI CHARAN JIT CHANANA):
{a) 946 letters of intent and 475
industrial licences were granted under
the Industries  (Development  and
Regulation) Act, 1951 during the year
1980, Deiaijls of both the letters of
intent and industrial licences in-
cluding name of the party, location,
item of manufaciure, eic. are avail-
able in the Parliament libray in the
“Mon-hly News letter” published
by the Tudian Invesunent Centre,

(b) The siwih Five Year Plan
(1990-83) envisages an average annual
rate ol growh of & per cene of in-
duscricl producrion during the five-
year period. During 198081, industrial
pro fuction, as measired by th - General
Index of  Industrial - Producidon,
recorded an inercase of o1 per cent
compir~t 1o a decline of 1.4 per
cent in tll.(f }P]'{’\'i(}!l.‘. year,

|

222535 S1d1r ty Tor {alistrial
Units

25019, SHRI K. MALLANNA:
Will the Minister of INDUSTRY be
pleased to state:

(a) whether some cases have come
to the notice of Government regard-
ing persons who set up lillegal excess
capacity either by way of expansion
of existing units or by setting up
new units
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(b) ifso, the details thereof during
1980-81; and

(c) whether Government would
like to have more powers to punish
such persons

THE MINISTER OF STATE IN
THE MINISTRY OF INDUSTRY
(SHRI CHARANJIT CHANANA):

(a) and (b). Though no survey as
such has been made, Governnent is
aware that certain units have been
producing more than their licensed
canacity,

(c) Government is arming itself
with requisite powers o combat
deliberate violation of coiditions of
licence through unauthorised creation
of capacities  without  required
approvals.

Small Scale Foundry Industry

2570, SHRI 5. B. SIDNAL -
Will the Minister of INDUSTRY be
pleased to state

(1) wiether the sindl scale foun-
dry industry is facine a eritical  sit-
uation due to shortiure of raw mater-
1als and power-cut; and

(b} what immediate steps  are
proposed to be taken o make avail-
abl* power and row moterials in
suflicicut quantity o the indostry 2

TIIE MINISTIR OF STATE
IN THE MINISTRY O INDUS-
TRY (ST CITARNJT T CHAN-
ANAL - (a)  No, Sir. Howewr
some renresentations have heen rees
eived that founcryv units i the small
sciale secior are facineg difficulties in
procuring pig iron and that they have
been experiencing shortage of power,

(b) Pie iron is being supplied
to small scale units through State
Small Industries Corporations where-
ver they have shown willingness to
handle the item. In order places,
direct supplies of pig iron are being
made to small scale units from the





